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Shri Subhash Due, the General Manager
of the Delhi State Co-operative Bank and
Shri S. P, Sood. They are the members
of the new body nominated.

Shri Annasahib Shinde. We will sup-
port all the steps. The hon. Member js
so closely associated with the Delhi Ad-
ministration. The Delhi Administration is
competent to take any steps. If any mem-
ber has committed any irregularity, I hope
the good offices of the hon. Member will
be used to take necessary steps against de-
faulters or agninst the persons responsi-
ble.
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Mr. Speaker : Why make allegations
against persons who are not here ?

Shri K. Suryanarayana May 1
know whether the Government is aware,
not only in Delhi State but in other States
of the country, there are a few societies

like this........

Mr. Speaker :
only about Delhj.

No please. This is

Shri K. Suryanarayana :

It also con-
corns other States. ’
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Mr. Speaker : This is not a general
question ; this is & very specific Question
about Delhi State. I am sorry I canpot
allow it. Next Question.

FaLL IN PropucTion or CoTTON
DUE TO NON-AVAILABILITY
or COTTON SEEDS

+
*1323. Shri S. K. Tapuriah :

Shri N. K. Somani :

Will the Minister of Food and Agri-
culture be pleased to state :

(a) whether Government have taken a
serious note of the declining cotton produc-
tion in the country for the last many years
due to non-availability of good quality seeds
and non-suitability of Indian soil for its
production ;

(b) how much foreign exchange is in-
volved in the import of better.quality seeds
and cotton from abroad ; and

" (c) what steps Government propose to
take to improve the situation in this con-
text India being an agricultural country ?

The Minister of State in the Ministry
of Food, Agriculture, Com ity De-
velopment and Co-operation (Shri Anna-
sabib Shinde) : (a) to (c). A statement is
placed on the Table of the Sabha.

STATEMENT

(a) The production of Cotton has in-
creased from 28.74 lakh bales in 1950-51
to 52.70 lakh bales in 1968-69.

Good quality seeds of Indian Cotton
Varieties are available within the country
and Indian soils are suitable for their pro-
duction.

(b) There is no import of better quality
seeds. The wvalue of Cotton imported
during 1967-68 and 1968-69. was Rs.86.13
crores and Rs.58.93 crores respectively.

(¢) To increase the production of cotton
and to achieve self-sufficiency as far as pos-
sible, package programmes an¢d cotton
development schemes sponsored both by
the Centre and the State Governments
are being implémented. For the programme
sponsored by the Centre, 8 provision of
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Rse.3.90 crores has been made for the Fourth
Plan. Assisted by the implementation of
these programmes and the cotton develop-
ment schemes, it is targeted to raise the
production to 80 lakh bales from the base
level of 60 lakh bales. When this produc-
tion level is reached, the imports can be
curtailed to four or five lakh bales from the
present quantum of eeven to eight lakh
bales.

Shri S. K. Tapuriah : If you see the
statement, you know that the only thing in
which Government excels is in the art of
jugglery of figures. While they say from
1950-51, the production has increased
many-fold by 1968-69 , will the Minister
tell us whether it is not a fact, if you see
from 1960-61, instead of 1950-51, that the
production of cotton has increased only by
5 per cent and, thereafter, every year, sub-
sequent to 1964-65, the production has been
less than what was produced in 1964-65.
May I now, Sir, if the Government is satis-
fied that good quality seeds of Indian cot-
ton varieties are available within the country,
why should we still go on importing cotton
worth about Rs.60 crores every year 2 Why
‘is *t that our production per acreage has
increased only by 5 per cent and keeping in
mind the huge amount spent for import of
cottop, is it not worthwhile for the Y
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being’ made to increase the production.
State’ Governments as well as the Centre
are very much seized of the problem.

The hon. Member referred to seeds.
Sir, seed is the very basic input for in-
creasing cotton production. Development
of new seeds has been taken up by I.C. A.R.
A coordinated project has been taken up
and nucleus seeds are being evolved of im-
proved varieties by . C. A.R. In addition
we have also advised the National Seeds
Corporation to take up production of cer-
tified quality seeds of cotton and I think
with these steps in conjunction with the
steps taken by the State Governments,
it should be possible to make some progress
in the near future.

) Shri 5. K. Tapuriah : As the Minister
h If ad it is required to have more
irrigatjonal facilities in cotton growing areas
and he has mentioned that only Rs.3.9
crores have been made available for cotton
development programme in the Fourth
Five Year Plan. Will he tell us whether
it is a fact that the Ministry of Foreign
Trade has made a recommendation that at
least Rs.12 crores should be made available
for development of cotton growing areas in
the Fourth Plan and if so, what steps his
Mirus_t.ry is taking to impress upon the

to import better cotton seeds so that the
yield per acre is increased ?

Shri Annasahib Shinde : I appreciate
the anxiety of the hon. Member that the
cotton production is not coming up satis-
factorily, but it would not be correct to say
that cotton production has increased only
by 5 per cent.

Shri S. K. Tapuriah : Since 1960-61,

Shri Annasahib Shinde : In fact, =s
has already been explained in the
we started in 1950-51 with a production
of 28.77 lakh bales and the actual produc-
tion in 1969-70 was 60 lakhs bales though
there have been ups and downs. 'The
hon. Member is aware that cotton is grown
in mostly unirrigated areas. Only 15 per
cent cotton is irrigated and 85 per cent is
in unirrigated. Naturally, the failure of
rain and a jnumber of other climatic fac-
tars affect the proeuction. But efforts are

Pl ng C that Rs.12 crores
should be made ilable for develof
of cotton growing areas ?

Shri Annasahib Shinde : Like other
crops, cotton also falls within the purview of
the State activitics. ‘That mcans that the
State Governments have to take steps.
Naturally the block grants are given to the
State Government by the Centre, butitis
for the State Gover to take Y
steps to make adequate funds available for the
development of cotton.

As far as research 2nd other basic ac-
tivities are concerned, the Centre has made
some provisions and I think if, at any stage,
we find that the funds are not adequate for
research, I don't think that the Governmeng
of India will hesitate to make more funds
available for the develop of h,
etc.

Shri N. K. Somani : One of the basic
reagons for failure on the cotton produc-
tion front is exactly the lukewarm function=
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ing of the institutions that have been d
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by the hon. Minister alittle while ago.
The functioning of the Indian Council
of Agricultural Research and the National
Seeds Corporation leaves much to be de-
sired, both in the matter of evolution of
hybrid varieties of cotton seeds as well as
timely supplies in vol that are ded
by the farmers.

In view of the fact that Sujata has now
recently been evolved and it is capable of
being spun upto 70 counts and which will
replace the long stapble fibre which is now
imported into the country and Mc. 156
which is also evolved, I would like to know
whether instructions would be given to the
National Seeds Corporation to produce
these two on 2 massive scale and make these
two varjeties available to the farmers so that
the foreign exchange drajn could be stopped
before long.

Shri Annasahib Shinde : As I have
explained in the st we are not im-
porting  seeds. (Inferruptions). We  are
not spending foreign exchange for import
of seeds.

Regarding the Indian Council of Agri-
culgural Research, I welcome the sugges-
tion of the hon. Member. But the hon.
Member may be aware of the fact that
formerly it was the Indian Central Cotton
Committee which was in charge of this and
at that time the activity was much dispersed.
After the Indian Council of Agricultural
Research was reorganized, it has been possi-
ble now, as I referred to earlier, to under-
take co-ordinated project . Now the State
Governments, the Central Government and
the I. C. A, R. are pooling their experience
and there is much improvement over the
past.

Shri Annasahib Shinde : Experts have
advised us that direct import and introduc-
cion of such seeds in our country is not a

proposition but wh er good
materjals are avajlable in important cotton
growing countries in the world we are pre-
pared to make that available to our research
organisations and also the local strains which
will suit our climatic conditions are being
evolved.

Shri Annasahib Shinde: It is not
correct to make a statement that the pro-
duction is going down as a result of price
policy. As I have said, production is not
going down; it is increasing. Of course,
it is not increasing as per expectations of
the hon Member. Naturally this will
receive our attention. But there is no
ceiling on prices. The current year prices
have been quite attractive to the producers
and they have benefited. As a result of
the demand by the hon Member himself
the ceiling on price of cotton was removed
2 years earlier. Only protection of mini-
mum price is there and for additional things
they get higher prices.

=it darery qefewm: A9 gt i wqTE Y
row a0 geiY war ?

Shri Annasahib Shinde: This was
explained on earlier occasions also. We
have consulted experts in this regard and
they say that it is not feasible, unless grading
stations are established all over the country
to fix up that price.

Shri Sradbakar Supakar: Having re-
gard to the rapid rise in population which
will be doubling within the next 30 years,
what long-term schemes are the Govern-
ment having to i the production of
cotton, without increasing the area of cul.
tivation thereof ? May I know whether any
such long-term are lateq
by the Government ?

d
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Shri Annasahib Shinde : Government’s
approach has been explained many times.
We want to incresse the per-acre yield.
We do not want to increase the acresge.
‘We expect Rajesthan, Punjab and other areas
to come up with irrigation facilities for
for cotton development and such develop-
ments are taking place, and per-acre yields
sre increasing.

Shri Sradbakar Supakar : When will
it be developed ! At what point of time
will the present production be doubled ?

Shri Annesah’'b Sh'rde : It is very
difficult for me to give that forecsst.

it Avftsiwr Tt T A AR
Fagr ¢ frAwd =L FrImRT dAtewT
aEt @ W IR o wiwe fag § swd A
g A1 AEA AT 1w I F wd
() & #r ST FwR:

To increase the production of cotton
and to achieve self-sufficiency as far as
possible, packsge programmes and cotton
development schemes sponsored both by
the Centre and the State Governments are
being implemented.
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Shri Annasahib Ehicde : We condriw
the attention of the State Goverzment to the
suggestion made by the hon. Member.

Shri S. R. Damani : Our per acre yield
of cotton is the lowest in the world ; it is
113 pounds per acre wheress in other coun-
tries it is 650 pounds. Expgrx’menu have
been carried out and it hss been proved
that the per acre yield has incressed by 250
pounds even in rainfed aress. The hon.
Minister hes said that steps have been taken
to increase the per-acre yield. We left it
to the States and in the last ten years no
improvement has taken place ; the produc-
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tion has declined from 60 lakh bales. 'There-
fore I want to know whether Government is
considering or will consider the setting up
of a development board for cotton produc-
tion so that considercble efforts are made
to increase the per acre yield of cotton.

Shri Annasahib Shinde : I have not said
that there is no possibility of increasing the
per acre yield under rainfed conditions.
Isaid that there are certain limitations under
rainfed conditions but even under rainfed
conditions by tsking to plant protection
measures end by meking necessary good
seed material availeble it is possible to in-
crease the per-acre yield. As far as the
setting up of another agency is concerned,
we alreedy have a council for.development
of cotton end that is doing good work.

2 f w3 avm F1eT 0 W af@
aefT § @t v X ¥ afear wF davc A
&Y gret ? s 3g 99 & &t 4

T 1T F1 5T F40 5 WA fored @
T ¥ § w5t fowrd w

FT ¥ FO9 FT Gt Fq¢ ?

Shri Annasahib Shinde : It is a sugges-
tion for action but it will all depend upon
the ilability of irrig facilities. Ra-
jasthan can possibly have areas where such
development can take place after irrigation
facilities are available.

Shri Manubhai Patel : This declining
production of cotton has not only to do with
cotton seeds—that is the main factor—but
also with the total Government policy. It
is due to the late variety cotton which comes
in the market at a later stage that prices fall
and as a result of that production also falls
because the farmers are not encouvaged.
May I know whether Government has come
out with a seed for an early variety which
can be grown in certain areas where the late
variety cotton grows ! About the imported
bales of cotton, will they be allowed to be
lifted only after the local bales are lifted 7

Shri Annasahib Shinde : As far as the
long duration or short duration variety of
cotton is concerned, it is engaging the atten-
tion of the Indisn Council of Agricultural
Research and other research organisations
in the country. As to when to release the
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imported cotton, I think, the hon. Member
will have to put the question to the Ministry
of International Trade.
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The Minister of State in the Ministry
of Information and Broadcasting and
in the Department of Communications
(8hri I. K. Gujral) : (a) The producer of
the film “Samoskara’ has filed an appeal to
Government against the decision of the
Central Board of Film Censors refusing a
certificate to the film. The Government
after examining the film, have decided to
grant a certificate to the film subject to some
minor cuts.

(b) and (c) The entire question of cen-
sorship has been examined by the Enquiry
Committee on Film Censorship. The Re-
port of the Committee is under considera-
tion.

st TR aeArs - § WA o ¥
sraar 9gar § fv Fwe faew g
ot 5 foew sTaT T qv Ay few st
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Shri I. K. Gujral : As I have said, Go-

ver did not imp any ban ; the
Government has agreed and has given an
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adult certificate already, subject to a few
cuts,

&t T MY WA OF TR AT
% §, o famms 9wd witer a7 8-
THE A H wareq !

Shril. K. Gujral : The local committees,
that is, the examining committee and the
revising committee thought that the film
would not be suitable for public exhibition.
Government have not agreed with that con-
tention,

Shri Kanwar Lal Gupta : What was
the unsuitable portion ! Give some de-
tails.

Mr. Speaker : He need not intervene
like this.

tﬁmtﬁmm:ﬁ lra%rwz

Shri I. K. Gujaral : So far as the cut was
concerned, they felt that the subject marter
of the film was such as might offend some
sections of the community. The revising
committee by a majority of 5 to 2 agreed
with the views of the examining committee.
Gover have pted the appeal of the
producer,

As to what arguments wefe given, a
number of Indian and non-Indian. .intellec~
tual film experts wrote to Government—
a number of M. P.s also did so—that the
decision should be recosnsidered. Their
majn contention was that the film does not
offend any sectiom, it only attacks ritua-
lism.

Shri G. Viswanathan : The film in
which some ideas of social reform are in-
troduced was not allowed to be exhibited
by the Censor Board which stands for a
rigid status quo society. Were the reasons
for banning this film not assigned to the
producer or director ? Is it a fact that
after representation, the Minister himself
saw the film and wanted the ban lifted but
that even after this order the vested interests
in the buresucracy were not willing or





